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HACJ (SP,J) & RY,J 
 
 Parties through their counsel. 

 It is informed that challenging the 

validity of the similar amendment Act, W.P.(C). 

No.269 of 2025 and other connected matters 

are pending before the Supreme Court. 

 Awaiting the decision of Supreme Court, 

list this matter after summer vacation, 2025. 
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